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�हदंी आसान ह,ै इसका �योग बढ़ाइए 
 
चतेावनी : -�रज़वर् ब�क �ारा डाक, एसएमएस या फोन कॉल के ज�रए �कसी क� भी व् यि�गत जानकारी जसै ेब�क के खात ेका ब् यौरा, पासवडर् आ�द नह� मागंी जाती ह।ै यह धन रखन ेया दनेे का �स् ताव भी नह� करता 

ह।ै ऐसे �स् ताव� का �कसी भी तरीके से जवाब मत दीिजए। 
Caution: RBI never sends mails, SMSs or makes calls asking for personal information like bank account details, 
passwords, etc. It never keeps or offers funds to anyone. Please do not respond in any manner to such offers. 

 
 
 

RBI/2019-20/66 
FIDD.CO.Plan.BC.12/04.09.01/2019-20                         September 20, 2019  
 
The Chairman/Managing Director & CEOs 
All Scheduled Commercial Banks including SFBs 
(Excluding Regional Rural Banks) 
 
Madam/Dear Sir, 
 
Priority Sector Lending (PSL) – Classification of Exports under priority Sector 

 
In order to boost credit to export sector, it has been decided to effect following changes 

in para 8 of the “Master Direction on Priority Sector Lending-targets and Classification” 

dated July 7, 2016 (updated as on December 4, 2018) pertaining to export credit.  
 

(i) Enhance the sanctioned limit, for classification of export credit under PSL, 

from ₹ 250 million per borrower to ₹ 400 million per borrower.  

(ii) Remove the existing criteria of ‘units having turnover of up to ₹ 1 billion’  

 
2. The existing guidelines for domestic scheduled commercial banks to classify  

‘Incremental export credit over corresponding date of the preceding year, upto 2 per 

cent of ANBC or Credit Equivalent Amount of Off-Balance Sheet Exposure, whichever 

is higher’ under PSL will continue to be applicable subject to the criteria mentioned at 

(i) above. 

 
3. There is no change in the present instructions in respect of foreign banks. 

 
Yours faithfully, 

 
 
(Gautam Prasad Borah) 
Chief General Manager-in-Charge 
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